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Descision Taken

g. Bonus to'all ICAR institutre’s employees.

As in other cases, the Councit folows the
practice im the Central Govt. Bonus to
all Central Govt. employees, is not yet
available.

10. Enhancement in the promotion quota in the The Recruitment Rules based on the prac-

posts of Junior Clerks for the Supporting staff.

tice in the Central Govt. provide for
filling up 109, of the posts of Junior Clerk
in the pay scale of Rs. 260-40c0, from
amongst the Supporting Staff. The
uestion of increasing the percentage for
gupporting Staff in the Clerical grade
will be examined in the light of the
Sujan Singh Sub-Committee Report on
Integrated Administrative Service
submitted recently.

Sale of acquireg lang through Public
Auction

780. SHR] MADHUSUDAN VAI-
RALE. Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether it is a fact that Delhi
Development Authority acquired the
land then named West Dux Road,
Vishwas Nagar, Shahdra, sold to dis-
platced persons by the Ministry of Re-
habilitation in a public auction on 12th
August, 1959:

(b) whether those displaced per-
sons have been given compensation/
alternative plots in lieu of the land
acquired; and

(¢) if not, why and when the com-
pensation will be awarded?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) to (c¢). The informa-
tion will be laid on the Table of the
Sabha.

Post of Vice Principals in Aided
Schools in Delbi

3781. SHR! K. ARJUNAN: Will the
Minister of EDUCATION AND SO-
CIAL WELFARE be pleased to state:

(a) the names and addresses of
%iided schools in Delhi which have

sanctioned the post of Vice Principal
during the years 1979-80 and 1980-81;

(b) the names and addresses of
aided schools which had applied for
the post of Vice Principal during these
years but were not sanctioned; and

(c) what action has been taken on
the representations received from the
schools in this regard against the post
fixation for the year 1980-81?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI
S. B. CHAVAN): (a) The informa-
tion is being collected gand will be laid
on the table of the Sabha as soon as
possible,

(b) The names and addresses of
such schools are as under: —

1. Vidya Gian Mandir, Senlor Se-
condary School, Pahari Dhiraj.

2. Jain Girls Senior Secondary
School, Dharampura.

3. L.D. Jain Girls Senior Secon-
dary School, Paharganj.

4. Arya Girls Senior
School, Teliwara.

5. R. A. Gita Secondary Schoo],
Shanker Nagar,

6. 8. D. Higher Secondary Schoel,
Shahdara.
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